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Aircraft Factory in Delhi 

+ 
r Shri Bade: Shri B. P. Yadava: 

J 
Shri Dhaon: 
Shri Bishanchander 

-9. Shri Buta Singh: 

( 
Shri Bibhuti Mishra: 
Shri Subodh Hansda: 
Shri S. C. Samanta: 
L Shri Mohan Swarup: 

Seth: 

Will the Minister of Defence be 

pleased to state: 

(a) whether it is a fact that Govern-
ment are considering a proposal to set 
up an aircraft factory in Delhi; 

(b) if so, whether in public sector 
,or private sector; 

(c) the total capital investment on 
this factory; and 

(d 1 the tYPe of components this fac-
tory will manufacture'! 

The Minister of Defence Prodnctioll 
in the Ministry of Defence (Shri 
.Raghuramaiah): (a) No, Sir. 

(bl to (d). Do not arise. 
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Shri Raghuramaiah: I think there 
was a mis-conception about this. Whet 
was registered in Delhi was the com-
pany which was to manufacture the 
MIG complex and the registration had 
to be done here because the units, 
three of them, are in different States. 
The head offiCe is now in Delhi. There-
fore, thi, registration has been done in 
Delhi. 
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Shri Ramanathan Chettiar: May I 
know whether this manufacturing unit 
will be located outside Delhi or in 
Delhi? 

Mr. Speaker: It has been answered. 
Next Question. 

Border Raids by Pakistan 
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Dr. L. M. Singhvi: 
Shri Prakash Vir Shastri: 
Shri Mohan Swarup: 
Shri Raghunath Singh: 
Shri P. C. Borooah: 
Shri Yashpal Singh: 
Shri Bishanchander Seth: 
Shri B. P. Yadava: 
Shri D.  D. Mantrl: 
Shri Ramchandra U1aka: 
Shrimati Renuka Ray: 
Shri D. C. Sharma: 
Shri Vishram Prasad: 

*10. ~ Shri Onkar Lal Berwa: 
Shri Gokaran Prasad: 
Shri Umanath: 
Shri S. M. Banerjee: 
Shri Bibhuti Mishra: 
Shrimati Savltrt Nigam: 
Shri Kapur ~  

Shri Narasimha Reddy: 
Shri Gulshan: 
, Shri Daljit Singh: 

l Shrl A. p. Sharma: Shri D. N. Tiwary: 
Shrj p. C. Deo Bhanj: 
Shri P. K. Ghosh: 

Will the Prime Minister be pleased 

to state: 

(al whether there were any border 
violations, intrusions and firings inLo 
Indian territorv from East and West 
Pakistan ~  21 st September, 1963 to 
date; and 

(b) if so, the particulars thereof, the 
loss of life and property suffered by 
either sirle anrl the action taken by the 
Government of India in each case? 

The Mi .. ister of State In the Minis-
try of Ext('mal AtTalrs (Shrlmati 
Lakshml Menon): (a) and (b). No 
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incidents of any importance were re-
ported from our borders with West 
Pakistan. The Gujarat, Rajasthan and 
Punjab borders were more or less free 
of any violation or incident during the 
period 21st September-31st October, 
1963. 

Several intrusions and violations 
trom East Pakistan were however re-
ported from the borders of Assam, 
Tripura and West Bengal. Some of 
these incidents led to violence and also 
firing. 

Detailed upto date information re-
garding these incidents is being col-
lected from the State Governments 
concerned and will be laid on the Tabl(' 
of the House in dUe course. 

Dr. L. M. Singhvi: May know 
whether it is a fact that there has 
been an increasing concentration of 
Pakistani troops and their movements 
along our eastern borders and that 
they haVe been able to beat our men 
and carry out raids with impunity? If 
that is so, how do the Government 
view it and what permanent measures 
of redress and prevention do the Gov-
ernment propose to undertake? 

Shrlmati Lakshmi Menon: We are 
doing everything to maintain the secU-
rity along these borders, especially the 
East Pakistan border. But this seCu-
rity is the responsibility of the State 
Government. 
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Conference of Senior Oftlcers of NEFA 

{ 
Shri P. C. Borooah: 

.11. Shrl Hem Baroa: 
Shri Rlshang Keishi1lg: 

Will the Prime Minister be pleased 
to state: 

(a) whether a conference of Senior 
Officers of NEFA was held in Septem-
ber tllts :year to discuss among others 

the question of gradual relaxation of 
the inner line restrictions in NEF A and 
emotional integration Qf the people of 
NEFA; 

(b) if so, the decisions taken at the 
conference; and 

(c) the action since taken in the 
light of those decisions? 

The Parliamentary Secretary to the 
Minister of External Affairs (Shri D. 
Ering): (a) The Inner Line Regula. 
tion was not an item on the agenda of 
the Senior Officers conference. Mea-
sures to assist national integration 
Were, however, discussed. 

(b) The detailed recommendations 
of the conference are under study. 
However, no recommendation was 
made to mOdify the Inner Line Regu-
lation. The discussions covered topic3 
like cultural exchanges, local trade 
facilities for NEF A people on visits to 
the plains, educational facilities for 
NEFA students to study all over India 
and material for school text-books. 

(c) It has always been the policy of 
Government to liberalise the issue of 
Inner Line permits in areas of NEFA 
where communications and other faci-
lities have improved. This process 
continues. 

Decoding of Messages by Chinese 

r Shri Hem Barua: 
Shri Bishanchander Seth: 
Shri B. p. Yadava: 
Shri Dhaon: 

1 Shri Chattar Singh: 
Shri Yashpal Singh: 
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Shri Buta Singh: 
Shri Kachhavalya: 
Shrl Maheswar Naik: 
Shri S. N. Chaturvedi: 
Shri Prakash Vir SlIastri: 
Shrl Sidheshwar Pra.'llld: 
Shri A. N. Vidyalankar: 
Shri Balkrishna Wasnlk: 

I Shri Brij Raj Singh-Kotah: 
l Shrl Hari Vishnu Kamath: 

Will the Prime Minister be pleased 
to state: 

(a) whether his attention bas bee. 




